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transferred to the University by the
State Government

The total financial assistance to be
made avalable to the University in
the State Plan is Rs # crores ICAR
assistance wii be available to the
extent of Rs 25 crores

The Universmity, within the resources
available, has tried to achieve inte-
gration of teaching, research and ex-
tension and has also strengthened and
fmproved programmes in these direc-
tions

12.00 brs
PAPERS LAID ON THE TABLE

NOTIFICATION UNDER TamIL Nabu
PAYMENT OF SALARIES ACT, 1951

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMETARY
AFFAIRS (SHR] K RAGHU RAM-
AJAH) 1 beg to lay on the Tible a
copy of Notification No GOMs 1141
(Hmndl and Engl sh versions) published
in Tamil Wadu Government Gaczette
dated the 3th May 1976 muking certain
amendment to the Tamil Nadu Legisla
ture (Free Transit by Railways) Rules
1975 under sub-section (3) of section
14 of thy Tamil Nadu Pavment of
Salarieg Act 1951 read with clause (r)
Qv) of the Proclamation cated the
31st January 1976 13sued by tne presi-
dent 1n relation to the State of Tamil
Nadu [Placcd i Labrary See No LT
11078/76)

ANNUAL REPORT OF CerNTRAI BOARD FOP
PREVENTION AND CONTROI OF WATE!
Poui uTIon For 1975-78 Auplt REPORT
ACCOUNTs FomR 1974-75, PRESIDENT 8
Acts UNDER TAmIL NADU STATE LTGIS
LATURE (DELEGATION OF POWERS) ACT
1976 AND NoTIFICATIONS UNDER URBAM
Lanp (CEILING & Recui/1ioN) Acf
1978

"HE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS
ING (SHR] H K L BHAGAT) 1 bez
to lay on the Table:—
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1y A copy of the Annual Report
(Hindi and English versions) of the
Central Board for Prevention and
Control of Water Pollution, for the
year 1975-76, under sub-section (1)
of gection 39 of the Water (Preven-
tion and Control of Pollution) Act,
1974. [Placed in Library. See No
LT-11079/76 ]

(2) A copy of the Audit Report
(Hindi and Enghsh versions) on the
accounts of the Central Board for
Prevention and Control of Water
Pollution for the year 1974-75. under
sub-section (6) of section 40 of the
Water (Prevention ang Contro] of
Pollutiony Act. 1974 [Placed 1n
Library. See No LT 11080/76 )

(3) A copy each of the following
Presidents Acts (Hindy and English
versions) under sub-section (3) of
sichion 3 of the Tamil Nadu Siafe
Legislature (Delegation nf Powers)
Act, 1076 —

() The Madras City Muniapal
Corporation Taml Nadu
District Mumcipalities and
Tamul Nadu Panchayats
{Amendment), Act 1978 (Pre.
smidents Act No 22 of 1976)
published 1n Gazette of India
dated the lst June 1976

(1) The Tamil Nadu Local Authori-
tirs Laws (Amendment) Act
1976 (President s Act No 23 of
1976) published in Gzette of
India dated the 18t June 1978

{3y The Taml Nadu Munic pal
Councilg (Appointment of
Special Office1s) Act, 19768
(President s Act No 28 of
19768) published in Caz.tte of
India dated the 25th June,
1976

(v} The Coimbatore Municipal
Council {Appointment of
Special Officery Amendment
Act 1876 {President's Act No
29 of 1976y pubhished in
Gazette of India dated the 251b
June, 1976 (Pliced tn  La-
brary See No LT 11091/76]
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(4) A copy each of the following
Notifications under sub-section (3)
of section 46 of the Urban Land
(Ceiling and Regulation) Act, 1976
together witn an explanatory me-
morandum:

(i) G.B.R. 493 (Hindi and Enghsh
versions) published in Gazette
of India dated the 3rg April,
1976 contamning corrigendum to
GS.R, 85(Ey, daleg the 17th
February, 1976,

(i) GSR. 718 (Hindi version)
published in Gazette of India
dated the 22nd May, 1976
containing corrigendum to ihe
Hindi version of Notification
No. G.SR, 85(E) dated the 17th
February, 1976,

(iii) the Urban Land (Ceiling and
Regulation) Amendment Rules,
1976 (Hindi and English ver-
sions) publisheg in Notifica-
tion No. G.S.R. 685, in Ga-
zette of India dateg the 15th
May, 1876.

(iv) The Urban Land (Ceiling ard
Regulation) Second Amend-
ment Rules, 1976 {Hindi and
English versions) publisheq in
Notification No. G.S.R, 718 in
Gazette of India dated the
22nd May, 1976.

[Placed in Library, See No LT-11082/
76 |

HousEHOLD ELECTRICAL APPLIANCES
(Qualiry CoNrroL) ORDER, 1976

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI B.
P. MAURYA): I beg to Iay on the
Table a copy of the Household Electri-
cal Appliances (Quality Control) Order,
1976 (Hindi and Enghsh Vers10ns)
published in Noufication No, s. O, 388
(E) in Gazetle of India dated the :lst
May, 1976, under sub-section (6) of
section 3 of the Essentia] Commodities
Act, 1955

[Placed in Library. See No. LT-11083/
761

AUGUST 16, 1076
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FrvaL RErorr 1976 OF WAKF INQUIRY

Conanrrree, STaTeMENTS, NOTIFICATIONS,
PRESIDENT'S Acts £YC

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR1 BHAH- *
NAWAZ KHAN): I beg to lay " on
the Table—

(1) A copy of the Final Report 1976
of Wakf Inquiry Committee—Parts

I&I

(2) A statement (Hindi and Enghsh
versions) explaining the reasons for
not laying simultaneously the Hindi
version of the Report.

[Placed in Library. Sce No. LT-11084/
76.]

(3) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (6) of section
3 of the Essential Commodiiies Act,
1955 —

(i) The Sugariane (Conirol)
Amendment Order. 1978, pub-
Lshed in Noufication Nao.
G.S.R. 484(E), 1n Gavelte of
India dated the 261h July, 1976,

(i) The Sugar (Price Determina-
tion for 1975 76  Production)
Sccond  Amcndment Order,
1976, publishe.) 1 Noufication
No GS.R 78(F, in Gareite
of India dated the 3rd August,
1976,

[Pluced in Library. Sec¢ Ne. LT-1'085/
76.]

(4) A topy of NoLfication No.
28943/A1475 1 (Hindi and Enghsh
versions) published in Tam'1 Nadu
Government Gazette dated the 17th
Februaiy, 1978 making certain
amendments to the Tamil Nadu
Sugar Dealers’ Licenting Order,
1962, under sub-section (6) of sec-
tion 3 of the Essential Commodities
Act, 1955 read with clause (c) (iv)
of the Proclamation dated the 31st
January, 1876 issued by the Presi-
dent in relation to the State of
Tamil Nadu.



